
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPLE BENCH, NEW 
DELHI 

IN THE MATTER OF: 

PATESNARI PRASAD SINGH 

STATE OF U.P. & ORS. 

ORIGINAL APPLICATION NO.433/2022 

SL.NO. PARTICULARS 

VERSUS 

INDEX 

APPLICANT 

RESPONDENTS 

1. Letter Received from Survey of India regarding the cost, 
Method And time for demarcation and providing contour 
map of Suwawan River 

Filed Through 

PAGE NO. 

GIGI.C.GEORGE 
ADVOCATE 

STANDING COUNSEL 

STATE OF U.P. 

CH.NO.336, LAWYERS BLOCK 
SAKET DISTRICT COURTS 

SAKET, NEW DELHI 
Email: gigicgeorge. adv42@yahoo. in 
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